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(4) SIS head of exotic cattle (mainly buUs) 
comprising Jeney. Holstein Freisien and 
Brown Swiss breeds have been imported 
so far with the help and cooperation of 
Institutions like the 'Heifer Projects and 
'Society For Those Who Hsve Less'. Man: 
such cattle are proposed to be imported in 
future. 

(S) Establishment of two Central Cattle 
Breeding Farms with Exotic breeds compri-
sing 300 cows and 20 bulls each, is proposed 
during the Fourth Plan. The progeny 
tested bulls produced at these farms will be 
distributed to the State Farms/Intensive 
Cattle Development Projects other areas 
where cross-breeding programmes are pro-
posed to be taken up. 

In pursuance of the recommendations 
made by the Working group of Experts 
and Panel of Scientists in AniJJl8\ Husbandry 
set up by the Department of Agriculture, 
Government of India, large areas are pro-
posed to be covered by cross-breeding 
programme. All the intensive cattle deve-
lopment projects set up in the States except 
those located in the home tracts of indeaen-
ous breeds are also proposed to be coven:d 
by cross-breeding. 

The cross-breeding programme in the 
country is still in its infancy and it is too 
oarly to indicate precisely the increase in the 
milk production by the end of the Fourth 
Plan. 

ELIC1lON l'OIl PusmBNTIHIP AND 
VICB-1'RBsmmmIuP 

3040. SHRI RAM KISHAN GUPTA : 
Will the Minister of LAW be pleased to 
refer to the reply given to Question No. 
90S on the 4th July. 1967 and state : 

(a) whether Government have examined 
the question of depositing security by the 
candidates for the Presidential ani Vice-
Presidential elections; and 

(b) if so, the result then:of? 

THE MINISTER OF AW (SHRI 
GOVINDA MENON) : (a) and (b) The 
matter is still under consideration and 
the Government are also awaitml the 
roeommendation. if any. that may be made 
by the EIection Commission in this behalf 
in their Report (wbicil i. expected lOOn) OD 
the Fourth General Elections. 
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EXECVT1V2 EHcmoIEEu' CoMnVCllON 
0I'fJQ! AT GAtlHAn 

3044. SHRI DHlRESWAR XALITA: 
Will tho Minister of COMMUNICATIONS 
be pleased to stale : 

(a) whether it is a fact that for whole 01 
of Assam Circle of the P&:T J)epartmeut. 
there docs not exist any Executive Engineeq. 
Construction OfIice (Civil); 

(b) if so, whether Government propose 
to establish such an office at Gauhati; and 

(c) the reasons for shifting from Gauhati 
to Calcutta the only Executive Engineer's 
Construction Office (Civil)? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF PARlJAMENTARY 
AFFAIRS AND COMMUNICATIONS 
(SHR! I. K. GUJRAL): (a) Yes. There is 
no &ecutive E1IIinecr (Civil) exdusi¥cly for 
construction wortcs in Assam. Bui1dins 
construction worlcs in this State are being 
looked after by the Executive Ensinecr. 
stationed at Calcutta. 

(b) A Division will be opened in Assam 
as soon as tbcrc is sufficient workload for 
tho same. A Civil Sub-Division with 
headquarter at Gauhati is already fUDClion-
iog. 

(c) The Gaullati Division was sbiftaI to 
Calcutta bccaUIII of very heavy workDd 
in Calcutta. As stated abaft, a Civil 
Division adusively for worts in Aaam 
Circle wiD be established at Gaubati CIt 
SbiDong as soon as the workload in Assam 
Circle is suflicicntly heavy. 

3045. SHRI NITIRA1 SINGH CHAU-
DHARY: WiD the Minister of LABOUR 
AND llEHABD..lTATION be pleacd to 
to state:-

(a) whether displaced pcr50ns from PakiI-
san occupied areas of MirplD", Poonch and 
MuzafI"arabad JIMICIltly encamped in 
Bilcancr, Ganpnapr and Bhopal have not 
yet been rchabilitstcd; and 

(b) if so, tile SIepI taken to rehabl1ltate 
them? 




